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. Court had iven a .decisfon that the 
uota had not been finally determined 
by the overnment.  Hence they 
directed that the etitioners,  who, 
accOrdin to the Deartment, had been 
a ointed in ecess  of the uota 
,hould be confirmed and their inte... Be 
. seniority adusted accordin to law. 

Some enineers whose interests were 
liffected by the above decision filed an 
a eal before the Sureme Court, 
which directed that endin a fina1 
decisIon on the main issue of uota all 
romotionsiconflrmations  etc. made 
should be on an ad hoc basis. Promo-
tions have . accordinly been made on 
ad hoc basis but confirmations have 
not been made. The date of the Delhi 
Hih Court decision is th November, 
1971. 
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17. SHRI P. M.  MEHTA 

SHRI K. LAKKAPPA 

SHRI MAHADEEPAK SIN H 
SHAKYA 

SHRI BIBH TI MISHRA 

SHRI RAMAVATAR SHASTRI 

DR. H. P. SHARMA 

SHRI TARKESHWAR 
PANDEY 

Will the Minister  of  A RIC L-
T RE AND IRRI ATION be ,leueJ 
to state 

(a) whether nion overnment have 
admitted that the country is faced 
with a disa ointin kharit harvest and 
monsoons failure reorted from manY 
States have roved more  disastrol 
than In 1972 

(b) if so, whether nion overn. 
ment have  assessed the etent of 
damae to the Kharif cro in thell 
States where drouht conditions have 
been reorted if so, etent of loss 
State-wise 

(c) whether the worst sufferer 
States are uarat, OrillS8, Raasthan, 
Madhya Pradeah, West Benlll and 
Assam and 

(d) stes taken by the niOn cw-
emment to hel these States   

THE DEP TY MINISTER IN THE 
MINISTRY. OF A RIct1Ll RE AND 
IRRI ATION (SHRI  PltABB DAS 
PATEL) (a) to (d). The information 
has been called for from the State 
overnments and it will be  laid on 
. the Table of the Sabha -a, soon as it 
ill received. 




